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SHRI JYOTIRMOY BOSU; I want 
to submit to you and not to the Minis-
ter. You will be kind enough to settle 
this matter. Eviction and other no-
tices of the punitive nature are ser-
ved on these doctors. I want that 
the period of absence should be trea-
ted as leave for the purpose of conti-
nuity of service. There should be no 
vicitimisation of doctors. I shall come 
to your Chamber and see even for 
twenty times. You must be kind 
enough to do something for these 
junior doctors who have been on 
strike for 76 days. And for these 2} 
monthB patients just come aiul go 
from the Wellingdon Hospital with-
out treatment. It is most unfortunate 
that in the capital this sort of thing 
Should foe allowed to go on. The 
Government should not stand on pre-
stige. You be good enough to inter-
vene in the matter. One observation 
from you will mean a lot for us and 
1he Government to compel them to 
come forward to do something. I aim 
telling you that this is not a good 
thing. Let the Government not stand 
on prestige.

MR. SPEAKER: I do not know why 
this interpretation of rules should 
come to me. I cannot interpret it. 
Somehow or other I tried to accom-
modate one or two bon. Members. By 
and large, in the matter Of procedure, 
if I were to do something, how can I 
do it? I am really shocked that he 
said nothing at all in these five years.

SHRI JYOTIRMOY BOSU; I never 
gave this sort of proposal to you in 
these five years.

SHRI PILOO MODY (Godhra); I 
think Prof. Mukerjee has made a 
point The Minister has made a state-
ment which says nothing beyond what 
we have already read in the papers. 
When the Minister comes to Parlia-
ment, we expect him to tell us some-
thing more than what we haife read 
in the papers. We want to know 
why tht negotiations have failed. 
Why did they not succeed? We ex-
pect hiif to inform us mpT© about 
all these things.

MR. &P1^)£ER: if  you are not satis*, 
fied with this, we shall fix some time
for this.

SHRI PILOO MODY; Hie Minister 
should be asked to make a statement 
which more informative.

MR. SPEAKER: I asked him ta 
make a statement.

SHRI P. G. MAVALANKAR 
(Ahmedabad): The Minister says—

MR. SPEAKER: Mr. Mavalankar, I 
was very happy that you were not 
feeling tempted. Don’t feel tempted. 
Kindly sit down.

SHRI P. G. MAVALANKAtR: Sir,
the Minister says that the Govern-
ment have made genuine and gene-
rous] attempts in this direction. The 
statement does not say what the facts 
are. How are we to know about that?

MR. SPEAKER; One Member Sot 
up. I allowed him. Now another one 
gets up and wants to say something. 
Don’t proceed here in this House like 
this everytime. Now I call Mr. Ganesh.

12.39 hrs.

GUJARAT BUDGET, 1974-75

THE MINISTER OF STATE IN THE 
MINISTRY OF FINANCE (SHRI 
K. R. GANESH): Mr. Speaker, Sir, 
the House is aware of the difficult
situation. (Interruption ).

MR, SPEAKER: You simply pre-
sent it.

SHRI K. R. GANESH: I am read-
ing it out The House is aware ot 
the circumstances in which the ad-
ministration of the State of Gujarat 
was taken over by the Centre.

MR. SPXAKER: K M r 4oa* dp it  
You just present jit, N? p m fr tmA* 

.be inade. Just mention the Item that:
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you preseat the statement of the esti-
mated receipts and expenditure of the 
State of Gujarat for the year 1974-75. 
You do the something for the next 
item also

SHRI K. R GANESH; I beg to pre-
sent a statement of the estimated re-
ceipts and expenditure of the State of 
Gujarat for the year 1974-75.

Statement
The House is aware of the circum-

stances in which the administration 
of the State of Gujarat was taken 
over by the President on the 9Uh Feb-
ruary, 1974 by Proclamation issued 
under Article 356 of the Constitution. 
The Proclamation provides for the 
powers of the State Legislature be-
ing exercise by or under the authori-
ty of Parliament. Accordingly, I lay 
before the House the Annual Finan-
cial Statement of the State of Gujarat 
for the financial year commencing 
from the 1st April, 1974. X shall also 
move the House to make, on account, 
supplies needed for the first four 
months of 1974-75, so as to enable 
the State Government to incur essen-
tial expenditure on administration and 
development, pending grant of sup-
plies for the whole year. Estimates 
have been framed on the basis of 
the new accounting classification pres* 
cribed by the Comptroller and Audi-
tor General of India, under Article 
150 of the Constitution, effective from 
the year 1974-75.

2. The Budget Estimates for 1973- 
74, as passed toy the State Legisla-
ture, envisage an overall deficit of Rs. 
2.29 crores. This deficit had increased 
further, mainly because of sizeable 
expenditure on famine and flood re-
lief, grant of dearness allowance and 
interim reliefs to tike staff lo rn  mar-
ket borrowings than provided for in 
the original Budget, reduction in 
Central assistance for Annual Kan 
and increase in expenditure on the 
purchase of foodgrains from open 
market. The State Govtrnmtttt had,

however, undertaken a drive for eco-
nomy in both—plan and non-plan 
expenditure, and had also taken steps 
for the speedy recovery of Govern-
ment dues. The State Government 
also disposed of sizeable amounts of 
securities. As a result, the current 
year is expected to close with a no-> 
minal cash balance of Rs. 2 lakhs.

3. Revenue receipts for 1974-75 are 
estimated at Rs. 334.54 crores; and 
the expenditure to be met from Re-
venue account at Rs. 297.04 crores, 
resulting in a Revenue surplus of Rs. 
37.50 crores. On the Capital Account, 
the estimates envisage a deficit of Rs, 
37.47 crores. Thus, there will be an 
overall surplus of a nominal amount 
of Rs 3 lakhs and, consequently, it 
is expected that the year 1974-75 will 
close with small cash balance of Rs. 
5 lakhs The drive for economy in 
expenditure and for a speedy recove-
ry of Government dues would be 
continued In the next year also.

4. The Budget Estimates for 1974- 
75 provide for Plan outlay of Rs, 
143.37 crores. The provisions for 
Agricultural Programme including 
Co-operatiotn, Commounity Develop-
ment and Irrigation, account for 
nearly 37.79 per cent of the total Plan 
outlay; the Power sector accounts for 
30.09 per cent; Industry, Mining, 
Transport and Communications 12.13 
per cent; Social Services 18.38 per 
cent and the balance is for miscella-
neous sectors. Central asistanoe for 
financing the Plan is estimated at Rs. 
32 17 crores While selecting schemes 
and projects for the next year, the; 
need to increase production in the 
country has been kept in view. Ade-
quate amounts have been provided' 
for completed schemes as well as for 
expenditioua completion of schemes 
and projects in progress so that the 
direct beneficiaries As wdl 9$ the 
State as a whole can derive the 'bmtr 
fits without delay. Even antat» the 
new schemes, production oriented, 
schemes have been given priority.
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tfehri K. 2t GaneshJ
1  The economic situation in OfcqpTBt 

at the commentertieftt ef the year 
ltffttW was very difficult consequent 
upon the failure of the 19VS monooon 
rfcsalting In unprecedented drought 
condition* in nearly two-thirds of the 
villages In Hie State. Government was 
required to take up a massive relief 
programme. The devastating floods in 
the major rivers el North and Central 
Gujarat in AugustrSeptember, 1973, 
caused logs of several lives and ex-
tensive demage to public and private 
property, including standing crops. 
The last monsoon also was inadequate 
and erratic in certain areas of the 
State, as a result of which scarcity 
conditions prevail in about 2,000 
villages. The State 'Government has 
taken energetic steps to help the people 
in facing these natural calamities. A 
provision of Rs. 4.55 crores has been 
included in the budget for 1974-75 on 
this account, on the basis of recom-
mendations of the Sixth Finance Com- 
mlsion. This will be supplemented 
by foe DftKUrtoftg lor the Drought 
Prone Area Programme and other 
labour itfteasive programme in the 
State nm .

B The food situation in the State 
has M n  Improving. Sutler, the 
State was permitted to effect pur-
chases <rf foodgreimr on State aocouut 
from several States in the doutsiry. 
Allotment teem  the Cental quota 
has abo been increased. Hit Central 
Government has recently removed 
restrictions en the Movement of coarse 
grain* frera One State *b the e«her. 
The Rafci crop in Gujarat, especially 
vrhmt has started enivisig la the mitr- 
ket All Utew steps! h m  increased 
the availability of foOdgtainsi

7. Th» gtaie’i  economy on the who}* 
is making good progress the tempo 
on fteraUlfl-imrpoae, tnajor end me-
dium irrigation projects haa been 
quite satltfactory. tw o projects vfe. 
Mahi ltage I and lEjtferapar a »  ex- 
P«!M| »  b» csntdatM by fiu

tfkai Dam has stbo been ipleted 
and the *o*k ity the gyst&ta 
both on the ritfrt end left banks as 
w6ll a* work on the power house are 
in full swing. The work Oh the 
Kadana, Dharoi Dam, Vasana Barrage 
aftd Panam projects is progressing 
satisfactorily. The Government of 
India have cleared the inter-State 
Dsmangange l*rojeet end preliminary 
work thereon has been started.

8. Tfoe State has also made rapid 
strides in the development of power. 
This installed generating capacity 
which was 815 MW on the 1st May 
I960 is likely to be increased to l142 
MW by the end of the Fourth Plan 
The number of villages electrified 
which was only 537 will have increa-
sed to 5687. Over a lakh erf pump 
sets will have been energised Despite 
the progress achieved in the genera-
tion of power, the State’s power ge-
nerating capacity is still inadequate 
to meet the growing demand of the 
rapidly expanding economy. Genera-
tion of additional power has accord-
ingly been given high priority in the 
Annual Plan outlay tot 1974-75 The 
important generating schemes on 
wfhkh work is in progress ate the 
UKi Thermal Power Station, Ukat 
Hydro Electric Project and the Gandhi-
nagar Thermal Power Station.

9. In the industrial field, Corpora-
tions like the Gujarat Industrial De-
velopment Corporation, the Gujarat 
Industrial Investment Corporation, 
the Gujarat State Finance Corporation 
and the Gujarat Small Industrie# 
CoxfMratkm, established by the State 
Government to promote industrial 
development have been providing the 
requisite infaaatruoture in the State. 
The Gujarat Industrial Development 
Corporatism has eaneWoned mote than 
78 injm tM  eatetae Of whish 84 are 
to be teamed in backward *ro*a. The 
Gttja*at State FertHtaer Oorapawy 
continues to maintain its pmd 
cowl ef groinrtlott e« fartHteam The 
Caprolamtnm wirtKsglg Sft SA '
vestment of Rs. 38 JO crores has been
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recently commissioned, A& «  result, 
there will be an annual foreign ex-
change saving of the order of about 
Rs. 37 crores, when the plant will 
reach the full production capacity, 
The State Government has also taken 
care to ensure development of cottage 
and small scale industries along with 
the growth of the large and medium 
industries.

10. The State Government has also 
paid considerable attention to the 
drinking water needs of the people. 
During the Fourth Plan period, 40 
more towns are expected to be cove-
red with water supply facilities. The 
State Government has also given top 
piiority to provide potable water sup-
ply facilities to “No source*’ villages. 
During the Fourth Five Year Plan 
period, it is expected to cover 1,000 
villages with drinking water supply.

11. At the end, I would like to refer 
to the overall Fourth Plan perfor-
mance of the State. Despite the stres-
ses and strains on the State’s eco-
nomy, the severe drain on the State’s 
financial resources and the great bur-
den on administrative machinery 
which had t0 meet challenges of 
unprecedented natural calamities 
which visited the State, the Fourth 
Plan is expected to end with a good 
record of performance, both, in textns 
of financial and physical achievements. 
Against the approved Fourth Plan 
outlay of R& 455 crores. the actual 
expenditure is likely to exceed Rs. 
540 crores. Significant over-reaches 
are likely to be registered under the 
important sectors such as irrigation, 
power, industries, roads including 
road transport, water supply and wel-
fare of backward classes.

n m  hrs.
SUPPIJEMIJNTAEY D&tfAJNDS FOR 

GRANTS (GUJARAT), 1973-W
tm M m s a m  o r  s t a t e  in  t m  

mmmt or m m  <skri
If. R. GANXfiB): I beg to present •

statement showing Supplementary 
Demands for Grants in respect of the- 
State of Gujarat for the year 1973-74.

12.40 hrs.
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